CORPORATION.
| INDEX
[SL ] "~ PARTICULARS ANNEXURE |PAGE |
No. |
1. Status Report in the Form of Affidavit ‘ ‘ B :]
9, 1 Photocopy of the Action Taken Report R-1’ e
‘ by the Kolkata Municipal Corporation \&
; is anncxed herewith and marked l
3. | Photocopy of the revenue rcoords of R
!

%\Q‘% ();r i e 3 \0‘*‘_)
gL NO.SAT 1 ol i Qg
f\ {e 4 f A
R ramm .

| S i L % |
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
[EASTERN ZONE BENCIH, KOLKATA

ORIGINAL APPLICATION NO. 155/2024 /EZ

In The Matter of:

Salboni Apartment Owner’s Association

STATUS REPORT & ACTION TAKEN REPORT IN THE FORM OF AFFIDAVIT
ON BEHALF OF THE RESPONDENT NUMBER 02, KOLKATA MUNICIPAL

Kolkata Municipal Corporation arc |
| |
' collectively annexed herewith and '1

1

7 0 JUN 2025

e Y ... APPLICANT
A Ear X
_f,/Q-“ d - § ?i ‘:3 \{’-’//\"\‘
flcf ST BES 7 VERSUS
lk :338}a,
- O v o=
P e = o =
. SE3 /A '
9 N = & a 5 State of West Bengal & Ors.
U
XX _ZF
. RESPONDENT(S)

128 |



marked

4, Coloured photbgrép'hé ' shbwihg
restoration of Salboni Jheel are
collectively annexed herewith and

marked

SR S

'I’hotocopy of the Written éamplaint

n

dated 15.06.2025 is annexed herewith |
and marked
6. Photocopy of the letter dated
19.06.2025 written by the Ultadanga
Police station to the Deputy Chief |
Engincer, Uttaran department, Kolkata
| Municipal Corporation is annexed
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Photocopy  of the letters  dated
1 19.06.2025 written by the Executive

Engineer (Civil) Uttaran  Services
department, Kolkata Municipal
 Corporation to the President and
' Treasurer Birendranagar  Security
' Welfare  Association are collectively

' annexed herewith

SIBOJYOTI CHAKRABARTI
Advocate
For The Kolkata Municipal Corporation
Email: subho.advocatewgmail.com
(M): 9007035534
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA |

ORIGINAL APPLICATION NO. 155/2024 /EZ

In The Matter of:

Salboni Apartment Owner’s Association
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STATUS REPORT & ACTION TAKEN REPORT IN THE FORM OF AFFIDAVIT
ON BEHALF OF THE RESPONDENT NUMBER 02, KOLKATA MUNICIPAL
CORPORATION.

I, Sandip Saha, S/o Ranada Prasad Saha, aged about 46 years, by faith-
Hindu, by occupation-service, presently posted as Executive Engineer (C),
Uttaran Services Department, Kolkata Municipal Corporation, having office at

HOGG Building, 3 Floor, 1, Hogg Street, Kolkata: 700087, do hereby

solemnly affirm and declare as follows:-

1. That, 1 am presently working as Executive Engineer (C), Uttaran

Scrvices Department, Kolkata Municipal Corporation, having office at

HOGG Building, 3 Floor, 1, Hogg Street, Kolkata: 700087 and I am

3
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pleased to direct the KMC to file status rcport with regard to the entire

well acquainted with the facts and circumstances of the casc and as

such I am competent to swear, sign and affirm this affidavit.

That this affidavit is filed in compliance to the Solemn Order dated

15.05.2025, passcd by the Hon'ble National Green Tribunal, Eastern
Zonc Bench, Kolkata.

That the Kolkata Municipal Corporation has commenced conducting
nccessary survey work over the entire area adjacent to Salboni
Apartment énd the demarcation work of proposed Banglar Bari Project.
At present duc to inaccessibility of machinery in the existing land, KMC
cngaged manual labour for demarcation of land of proposed Project as
per existing land record. During inspection no specific water body was
visible; apart from repeated checking the entire land found covered with

jungle and bushcs.

Photocopy of thc Action Taken Report by the Kolkata Municipal

Corporation is annexed herewith and marked with the letter ‘R-1".

. That in paragraph 12, of the Solemn Order dated 15.05.2025, passed

by the Hon’ble Tribunal wherein interalia the Hon’ble Tribunal has been

3/1 and 3/1/1 J. K. Ghosh Road Ward No-03, BR-I.

t s records are as follows:
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Photoc ‘opy of the revenue records of Kolkata Mummpal‘ Co@

collectively annexed herewith and marked with the letﬁ R

7.\1
P

S. From the above mentioned Revenue Record it is clcarly\éﬂ',,{:
out of land arca of 31 Bigha 10 Cottah, and proposed Banglar Bari
Project i.c. construction of 384 Nos. dwelling units for shelter of poor

slum pcople only on arca of 7 Bigha 15 Chatak 17 Sq.ft. |

6. That it is also submitted that the restoration process of Shalboni jheel

In question is already started by the concern department of Kolkata

Municipal Corporation.

Coloured photographs showing restoration of Salboni Jheel are

collectively annexed herewith and marked with the letter ‘R-3’.

7. That it is also submitted by the Kolkata Municipal Corporation that an
unauthorised construction had been built on the access road of KMC
where the Banglar Bari Project would be starting and while the KMC
Authoritics tricd to demolish the same some people from Salboni
Apartments and also from surrounding Birendra Nagar area had shown

their agitation and prevented the KMC Workers from carrying out the

~ work of demolition of unauthorised structure.




Photocopy of the letter dated 19.06.2025 written by the Ultadanga
Police station to the Deputy Chief Engineer, Uttaran department,

Kolkata Municipal Corporation is annexed herewith and marked with
the letter ‘R-5’.

9. That in the meantime two letters dated 19.06.2025 have been written

by the Executive Engineer (Civil) Uttaran Services department, Kolkata

8 Municipal Corporation to the President and Treasurer Birendranagar
Security Welfare Association informing them to remove the
unauthorised encroachment on the access road of the Kolkata
Municipal Corporation and the said notices were received on

23.06.2025 by the addressee.

the letter ‘R-6’.

10. That the Kolkata Municipal Corporation has sought for necessary

permission from the higher authority for demolition of the

“encroachment jointly with the Ultadanga Police Station and Solid Waste
- Management (SWM) Department, KMC and the same will be carried on
as and when the permission is obtained from the SWM department.
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ACTION TAKEN REPORT [t
e : ot G AIGE
As per direction of Hon'ble National Green Tribunal, [Lastern Zongl L

Original Appellate No 156/2024 /EZ

In the matter of Salboni Apartment Owners /\ssocmthﬂ

______ pphumt
Vs
The state of West Bengal and ors.
........ Respondcnt L Kolkata
NS N < ot
As per the order of Honble National Green Tribun;)l, Eastern ZoncBenc

. = N= - : - . . cessed
dated 15.05.2025, the Kolkata Municipal Corporation has been JPIe

C 1 : - . Apartment
conductling necessary survey work over the enlire arca adjacent o galboni AP

: ] : » / At present
and the demarcation work of proposed Banglar Bart Project 18 underway S i

anual labour for

due to inaccessible of machinery to the existing land, KMC cngaged m
demarcation of land of proposcd Project as pcr existing land record.
During inspection no specific water body was visible; apart from repcated checking the
entire land found covered with jungle and bushes.
More so, as per direction of Hon'ble NGT, point no-12 with refercncc to Revenuc
Record of KMC, total land arca is observed 31 Bigha 10 Cottah covering the threc
premises 1.c. 3, SYAIRE AR clae ST/ J.K.Ghosh Road Ward No-03.: BR: Asscssmoent
Collection Department’s records are as follows:
a) Premises no 3, J K.Ghosh Road- Character is land+tank-- 9 Bigha.
b) Premises no S K Ghosh Road Character is land- -1 Bigha 10 Cottah.
c) Premises no 3/1/1 J.K.Ghosh Road character is land- -21 Bigha.
From the above mentioned Revenue Rccord that clearly mentioned that out of land
area of 31 Bigha lO”Cottah, our proposed Banglar Bari Project 1.e. construction of 384
Nos. dwelling units for shelter of poor slum people only on area of 7 Bigha 15 Chatak
17 Sq ft.
s Thc restomlxon prou.ss o!' %halbom jheel in qucsuon is already started by the

% LonCern dcpmtmcm of l\oll\ala Mumcxpal Cc)rpnr.mon - , ; ;
5 "Nécéssary‘documcnts and phomgraphs arc auachul in anncxures.
0

Eucnvo Enginear (Civil)
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33, Khudiram Bose Sarani,
Milk Colony, Belgachia,
Kolkata, West Bengal

03 Jun 2025 12:22 pm

overcast
clouds

37.0°C
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Salboni Complex, Salboni
Complex, 64/98C, Khudiram overcast

clouds

Bose Sarani, Milk Colony,
37.0°C

03 Jun 202512:19 pm
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33, Khudiram Bose Sarani, S 33, Khudiram Bose Sarani,
Milk Colony, Belgachia, ~ overcast Milk Colony, Belgachia
Kolk clouds : :
olkata, West Bengal S Kolkata, West Bengal
03 Jun 2025 12:45 pm 1 03 Jun 2025 12:45 pm




33, Khudiram Bose Sarani, - iy 33, Khudiram Bose Sarani,
Milk Colony, Belgachia,  overcast Milk Colony, Belgachia,

overcast

clouds o
C Kolkata, West BCnga' clou
03 Jun 2025 pm 37.0°C G 03 lun 2025 12:45 pm 37.0°C

Kolkata, West Bengal
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33, Khudiram Bose Sarani, : 33, Khudiram Bose Sarani,
Milk Colony, Belgachia, ~ overcast Milk Colony, Belgachia,

Kolkata, West Bengal ~ €1°uds Kolkata, West Bengal

37.0°C 0°C
03 Jun 2025 12:45 pm 03 Jun 2025 12:45 pm 320

overcast
clouds
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g - THE KULRALA BV R
¢ ’ ' e R ECEVED
O s S
T ‘ % 1‘ .}\jl‘ ")O'}-«
The Dy. Chief Engineer %
i s Cortents Nt
1no Hogg Street, Kolkata : “ ,","".'."' _

Re: the attached copy of the letter vide letter dated 15/6/2025 received by this from your
end.

Sub: Rendering police assistance.

S . Sir,

With reference to the above this is to inform you that this police station has

received your letter through which you have sought for police assistance during the time

of demolition work in respect of un-authorized construction, but did not mentioned any

date and time to carry out the same.

I view to the above, you are nereby requested to fix up specific date and time and
intimate this Police station for rendering police assistance and to make necessary

arrangement to carry out the demolition work peace fully.

g Thanking you

.~ FORWARDED

o’
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mamaly , THE KOLKATA MUNIC n~/\| CORPORATION
] '% % y : OFFICEOF THE D G (U1 1ARAN SERVICLS
H 2y |3t g g N L5
: (Q;(";{ s i, 1% Hny:’\\lr(‘\‘l‘ Hopp Hull(]ln;; VUl loor, Wolladta 200 047
I? ey ::: . ) : 5 % 3 i i 3 g7
R -
A A el : Date:19.06.2025 :
rI\O . ™ ) . - &
The President ] |
(Sri Debrata Ghosh)
4 Birendranagar Sccurity Welfare /\ss()unlmn

64/44/8, Belgachia Road
P.0 Belgachia, ’.S-Ultadanga

z Kolkata- 700037 s
Sub: Urgent Removal ofl ncr (mLhmcnl on llw access Ru.n(l of the Kolkata MunlClndl
Corporanm :

0 Sir, 3 ‘
Puring inspection an unauthorisdd Ancroarhmant viz “VEGILENCE COMMITTEE”
has been. ()bscwed on the access m(\d ol the Kolkata Mumup il Corporation. This is a kind
ofscnoux offence hy occupying a government land without per nisson. : %
You are therefore requested to demolish or vacale this encroachment within :

: 03(three) days receipt of this letter, failing which necessary action will be taken as per KMC
norms, 1980 Act. - ) . i ‘ , . RS
Thanking you.

Youfs faithfully,

: | ’9/(;?2615‘

r (Civil)
Uft::?\ﬁs‘(&vf 0[3% rlmen‘
M. _
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THE KOLKATA MUNICIPAL CORI"ORATION
COPETCT O e G PATIATE S RVIUTS)

Voo bl Nt ||||;(.|-‘ Phndhioge 0 Bl Kolleara . 700 0OR S

g ) ey ‘ Date- ‘) 06. 10&5
o N : ey
The Treasurer ¥ ; : ~ sl
(Shise Sonue Kumar Basy) y b : VG
. Bueadvanagar Secunity Wellace Association : ¥
o 61716, Belpachua Road I O Belpachiar PS Uitadanga . ' Fe
" Kollata-700037 - ' |
RS rsE e £ 53 7 '7 , P e s ._" C e Dot Ut allaen Muni(‘inal g
' Corporation - : _ ;

o ) '
a:

o l)urmg., mspcumn an’ UnclU\h()lI/L‘ | CNeros uhmcm vIZ. Vl GlLLE N(l (.()MMH"I L

!'l

; h¢h bcu\ uhscn vcd on the access m.ld ul the Kolkata Mumup.nl Corporation. Thisis a kind

ol ﬁumua ()ﬂcmc by nu_upyuu, Ja ;,uvcn nment L nui withoul pernussion. A + toe DS
' i it P ek

You are. lhcrcforc requested Lo dcnumsh ar vacate this cnuuachmcnt wuh,m

g Od(lhl‘c‘U) ddys IL‘(L‘ pl m ths letter, !.nlunu avhich npwx\ iy .ulmn will be taken as per KMC

. .

nm ms wzm Acl

l'hankm;1 ynu. ,
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